| FORM G (Revised)
| INVITATION FOR EXPRESSION OF INTEREST FOR
NOBLE STEELS PRIVATE LIMITED
CURRENTLY NON-OPERATING
(Under Regulation 36A(1) of the Insolvency and Bankruptcy

(Insolvency Resolution Process for Corporate Persons)Regulations, 2016)
| RELEVANT PARTICULARS
1. \Name of the corporate debtor |NOBLE STEELS PRIVATE LIMITED

along with PAN/ CIN/ LLP No. |CIN No.U27109PB1992PTC0 12542
| 2. | Address of the registered office | Village MangliUchi, PO Ramgarh, (fhandigar‘n i

Road, Ludhiana Punjab-141010
Not Available

H

URL of website

—_—

of fixed assets are located

Details of place where majority

Village MangliUchi, PO Ramgarh, Chandigarh
Road, Ludhiana Punjab-141010

. | Installed capacity of main

products/ services

Not Applicable

. | Quantity and value of main

products/ services sold in last
financial year

Information Not Available

| Number of employees/workme

nl Information Not Available

. | Further details including last
available financial statements
(with schedules) of two years,

for subsequen’i events of the
process are available at:

lists of creditors, relevant dates

Details can be obtained by emailing at -.
noble.irp@gmail.com

.| Eligibility for resolution
applicants under section 25(2)
(h) of the Code is available at:

Details can be sought by emailing at-
noble.irp@gmail.com

Last date for receipt of
expression of interest

4th September, 2023

Dzte of issue of provisicnal list
of prospective resolution
applicants

5th September, 2023

Last date for submission of
objections to provisional list

10th September, 2023

Process email id to submit EOI

noble.irp@gmail.com

Place- Ludhiana
Dated: 20.08.2023

Regn. No. : IBBIIPA-001/1P-P-01475/2018-2019/12249

SYNERGY INSOLVENCY PROFESSIONALS LLP
SCO-134, 2nd Floor, Feroze Gandhi Market, Ludhiana-141001, Punjab

Sd/-

VIVEK BANSAL

Resolution Professional

For Noble Steels Private Limited

Email : irp.vivekbansalca@gmail.com
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